|IN THE AHMEDABAD CITY CIVIL COURT AT AHMEDABAD

"CIVIL SUIT No. 377 of 2021, :
Plaintiff Advocate Parag C. Gandhi Exh. 13
Plaintiff : SHRI KAMLESH KALIDAS SHAH

Vis.
Defendant : 2) RITA BABULAL SHAH

. . Suit Valued Rs. 2,00,000

Whereas you the Defendant No, 2 t0 4 is hereby informed you that the
summos issued against you by this court Through bailiff and through
| various mode of service, if has returned unserved Subsequently, and as

your current whereabouts are unknown, Hence in the consequence Plantiff

advocate has given application Vide Exh.10 and Courtiordered on it,
therefor this summons published. ;
The plaintiff therefor prays as under:-
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plaint.

Finance
tered Office; Unit No.-801 £th Floor,

Ws;wmmmmmn

Piramal (Formerly _
CIN: L65910MH1984PLC032639
Piramal Amiti Building, Piramal Agastya O

known s Dewan Hou

Regls

LBs , Kurla HJ.MWW?D-TQ‘}E?MM,

Branch Gffice: Piotno-6, Block-A 2nd Floor, Sector 2, Noida— 201301
amofnu:ummas_a.rmrw,mmsumw.mm
Code- 140603

' o
conflerred on him under Sub-Section (4) of e Section 1 of the said Act read with Rule 8 of 1t
The borrower's attention is invited o provisions of sub ~section (8) of section 13of the Ac!

all material question relating 1o the suit, or who shall be accompanied by
mmpuwﬁabkwmwwﬂlmhqumonmmedaychm
11-00 O Clock in the noon to answer the claim, and as the day fixed for
mmxamnoeisappﬁnwkxlheﬁmldisposalm’lhesuit.mmustbc
mm.mnduccmﬂ:axdayalldwwimcsscsuwnwhoseeﬁdmccmd
all the documents upon which you intend to rely in support of your
defense,

Take nolice that, in default of your appearance on the day before
mentioned the suite will be heard and determined in your absence.
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Amountas menlioned hereinunder with inrusttherson : !
55| ~ WName of the Borrower(s) / |  Description of Secured As
J a ;

| (Loan ! (Haridwar-| All the Part & Parcel of - Pan
i ), Rajendra Kumar (Borower) / Ne 127 private Piot No 11, Situated In/
Ne 15, vilt badsfanpur Dar Abadi Gaurs

p;hwwrsmmuwp

2. |(Loan Code No-26200000238), A he Part & Parcel of Property - Pl
1 Khasra No 1637, Wake Gram Sheis

Kumar (Barrowsr) / Kadeem Dar, Abadi, Mew indra &

Wi Ashwan| Kumar (Co-Barrows?) Saharanpur Saharanpur Uttar Prac

247001

3. |(Loan Code No-29200000803), All the Part & Parce! of Property - Fiot |
WMM&)‘. \I}nasa No 547, Near Jaii Wall Factory
Sanjay Kumar (Borrower) / ihar ranpuf Saharanpur

Sanjay Kumar (Co-Borrower) Pradesh - 247001

Sd (A. P osi)
(A. N. Chavda) (S. J. Bhagat) _ Registrar
Prepare by Com by City Civil & Sessions Co
Assistant Bench Clerk Grade-1 Bhiandra, Ahmedabad
PUBLIC ANNOUNCEMENT
(Under regulation 19(2) of the insolvency and Bankruptcy Beard of India
(Pre-packaged Insolvency Resclution Process) Regulations, 2021)

FOR THE ATTENTION OF THE CREDITORS OF
SHREE mAm-vuT-xurp.
Natice is hereby given that the Adjudicating , daipur Bench has ordered for the
commencement of pre-packaged insolvency resolution process for Shree Rajasthan
Syntex Ltd. on 25.04.2023.
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4, Code No-28600002438),(Haridwar-
). Mikhil Sharma (Borrower) /
{Co-Barrower)

Kavita Sharma

All the Part & Parcel of Property - ©
Khasra No-1509,sky World School
salempur Rajputan Pargna-bhagw
Haridwar Sahdranpur Uttar P -24

5. |(Loan Code No-29200000853),

; mwﬁﬂgtum )

T
Sanjay Kumar (Co-Borrower)

————
All the Part & Parcsl of Property - FI
44 khasra No 547 near Jall Waii Factory
Vihar Colony, Saharanpur Sahar
Saharanpur Uttar Pradesh - 247001

(Yamunanag; f
Sanjay Kumar (Borrower)

B.|{Loan Code No-29200000935),
ar-Branch)
Mimala (Co-Barrower)

Ali the Part & Parcel of Property - Flot|
Khasra No-18, Near Jail Waii Faclory A
Furam Cotony Sanaranpur Sahar
Saharanpur Utrar Pradesh -~ 247001

Branch), Imperial Education Trust (Borrower)

7. |{Loan Code No-03700007635), (Dehradun-
Kumar,Raj Kumar Saini,Sumit

Saini, Aravind Kumar (Co-Borrowst)

Al the Part & Parcel of Property - s

73 Khata No -00078 Shri Guru Ram Ra

Situated Al Gram Matiabpur B
Saharanpur Uttar i

civ: SN Harigwar Pradsshi-24)
[ " L 8. |(Loan Code ua;-%llmm?mnml ;lhmtmum-mu‘
- Janakpuri-Branch), Wil [Berrower) /| & 145, Third Floor Rear Siga Kh. N
e ot g sune sTuan s Dharma Raj Vansi (Co-Borrower) Subhash Park, Vill-bindapur Siock-b
2 Forme: tamels), f changed in st o yers 0 Uttarm Nagar Defhi New Delii Ceini - 110(
" Ferpens 8. |(Loan Code No-09600001423), (New Deihi-{All tha Part & Parcal of Property - Prope
McTimpentin d cpws l J, Roop C (Borrowar) /|Fx-17/258, First Fioor Khiasra Na. 258
A, huthrityer which corpoale et corparated registered | Registar o Comgaries, Raastan Suman Devl (Co-Borrower) m&mmm&sm Daly
i i =11
s s . it 10 (Loan Code No-23400003567), All the Part & Parel of Pragerty - Fiol|
|Mddvess of the registered ofice and grinciga ofice (1 any) {274 Fist ot Mesea Ragat, Neusing Saad Caloy, (Agre-Branch), Mukesh (Berrower)/ No-19, Preet Vinar Waka |
of Corporate dentor lilipur-53 007 (Fesjasthan) Aradhana (Co-Borrower) g?g;losmmd Road, Agra Agra Uttar Prat
|
. 3 B2 (The onder deted W42 was
Pre-pciaged insoivency cammencement date . 11.(Loan Code No-23400000048), Al the Part & Pareel of Proparty - Hous:
; recaived by undersigned on 25.04.2024) (Agra-Branch), Raghura $ingh (Barrowsr)/ | At Khasra No. 2163 Banpati Nager
: Leich Rej Baja| Pal (Co-Borrower) Chandra Nagar Mauranaraich Agra Agra
Nt v egisiration Rumier of e resolution pofessional ol B s a0 o e Pradesh - 282002
- : . = 12 J{Laan Code No-26600000617), (Delhi Rajouri| All the Part & Pares of Property - Fi i
2nd e-mail of the rescirton professiona, s registered 107, Agarwal Prestige Mall Adpining 1 M ), Sunil Kumar (Borrewer)/  |3Rd Fioor Pockel- 6, Nasirpur, Ph
with e Board Frampurs, Deifi10 134 iekarajbaiai@gmail. com Neety Sharma (Co-Borrowar) Ca:ega?a%‘ Dwarka New Deini MNew
! = Deihi - 110045 :
Address and emed 10 be wsed o comespondsnce with e |17 Agarwal Prestige Mall, Adioining o MOX
L " : - 13 Code No- : All the Part & Parcel of Property - Hou
rESEfon rofkestng | Pitampars, Jeshi-NO0M prepackcip@omail.com
- — |(Agra-Branch), Raman (Borrower)/ D-455, Ews , Kalindl ‘d'ihawa:ma‘!puL |
nlmwnuuu SR, i mﬂm ¥al, Adoining 1o X [Wlh-ﬂom! Naraiyach Agra, Agra, Agra-282001
5. 14,f(Loan Code No-25600000503), (Karkarduma) All the Pari & Parcel of Property - U
LEKHRAJ BAJAJ Moida-Branch). Vishal Khurana (Borrawer)/|1304 Fioor No. 13th tower T 18 Nirala E.,
Resolution Professional Khurana (Co-Borrower) Pigt No 6h-64 Techzone 4 greater
= Greater Noida Gautambudh Nagar
. 3 Regn. No. : IBBI/ (PA-002 / IP-NOOC3S / 2016-17 / 10078 <201
Date : 26.04.2003 AFA Valid 1l 21.11,2623 >
L : 4 15 J(Loan Code No-23400002021), Alf the Part & Parcel of Property - Uit )
Piace: Dok Email d - iekhrajbejaj gmai.com prepackeirp & gmail.com (Agra-Branch), Ajay Kumar Jain (Borrower) / |Sute] Tower 3 5th Fioor Gangati Smar
¢ Soni Jain (Co-Borrower) Sikandra Mauza Baipur Agra Agia

Pradesh - 282007

All the Par! & Parcel of Property - Froper

(Loan Code Mo-13100001893) (Noida 1
}, :

Wz-316. Plot No. A-72 Biack-3, Khasr



